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this country and make adequate pro-
-vision for payment of royalty, may I
know whether it ig the intention of
Government to make a distinction in
respect of works and thoughts which
‘have been produced in other coun
tries and, if 8o, whether this does not
amount to discriminafion, whether
this does not amount to an act of
‘theft against a foreigner because he
is not able to enforce his rights?

Shri Sher Singh: As I have already
explained, we shall treat the foreign
_authors omn a par with our own
.authors.

Shrl Lebo Prabhu: He is not doing
that. He is expropriating their rights
without giving them any royalties.
“This amounts to an act of piracy and
‘an act of theft.
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Indian Enclaves

*1475. shri B. K, Das Chowdhury:
Will the Minister of External Affairs
be please dtp state:

(a) whether the Indian Enclavey are
administered by the Central Govern-
ment or by the respective Indian
States;

(b) if so,in how any of such En-
claves, there is proper administrative
machinery;

(c) if not, whether Government pro-
pose to implement the G. Parthasarthy
Agreement of 1865 made with the
Government of Pakistan, specially
after Dahagram firing in 1965; .

' (d) whether Government are aware
that the Government of Pakistsn are
planning to take possession of the
Indian Enclaves; and

(e) it so, the steps which Govern-
mtpropoqetotakeinth].sregard?
' The Minister of Extérnal Affatrs
(8hri M. C. Chaght): (a) The Indian
Enclaves in Fast Pakistan are under
the administrative control of the Gov-
ernment of West Bengal,
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(b) and (c). After the September,
1965 conflict, no representative of the
‘State Government has visited Indian
Enclaves in Pakistan. The Govern-
ment of India is in correspondence
with the Government of Pakistan with
regard to the posting of respective
Police parties in the Indian Enclaves
in Pakistan and Pakistani Enclaves in
India.

The Government of India have re-
peatedly proposed to the Government
of Pakistan to restore the normal
movement of traffic between India acd
Pakistan. The Government of Pak-
istan have not yet agreed to this pro-
posal.

(d) We have no such informatior.
(e) Does not arise.

ALR. Broadcastg; on the Eastern
Border Areas to Counteract Anti-
Indian Propaganda

*1477. Shri G. 8. Mishra: Wili the
Minister of Infermation and Broad-
casting be pleased to state:

(a) whether any scheme has been
devised by the all India Radio, to
counteract enemies’ propeganda in
our sensitive borders on the eastern
side;

(b) whether the programmes Iuor
listenerg in the Eastern border region
are broadcast in English or Joca] dia-
lects;

"(e) if so, the names of dialects, hours
©of broadcasting per day and types cf
programme; and

(d) if not, the reasons for not broad-
casting in local dialects?

The Minisiter of Information and
Brondcasting (8hri K. K. S8hah): (a)
Yes, Sir.

(5) These prog amme; are broad-
cast in reglondl anguage/dlﬁleﬂ of
the people conceined. In the case of
Kohima Radio Station, they are broad-
cast in English also.
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(c) A statement is laig on the Table
of the House. [Placed in Library.
See No. LT-1257/67].

(d) Does not arise.
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